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G RRAJ PRASAD AND ORS

STATE OF RAJASTHAN AND ORS

(For i npl eadnent)

COURT NO. 15 SECTI ON XV

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Appeal No(s) . 540/ 2009

VERSUS

Date : 28/10/2015 This application was called on for hearing today.

CORAM :

For Appell ant(s)

For Respondent (s)

For Applicant (s)

Signature Not Verified

Digitally signed by
Chet an Kumar

Dat e: 2015. 10. 30
16:49: 57 I ST
Reason:

HON BLE MRS. JUSTI CE R BANUMATHI
[N CHAMBERS]

M. S. K Sinha, Adv.
M. S.S. Shanshery, AAG
M. Amt Sharma, Adv.
M. MIlind Kunar, Adv.
M. P. K Jain, Adv.

M. Avadh Bi hari Kaushi k, Adv.

UPON hearing the counsel the Court nmade the follow ng

ORDER
Lear ned counsel for t he appl i cant has filed
application for i mpl eadnent to i mpl ead t he party

respondent in the Cvil Appeal
The application to be listed alongwith the main G vi

Appeal before the regul ar bench

( SAPNA Bl SHT) ( TAPAN KUMAR CHAKRABORTY)

SR P. A COURT MASTER

Appel I ant (s)

Respondent ( s)

an

as



